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Gokulakrishnan, Shri A.K. Selvaraj, Dr. R. Lakshmanan, Shrimati Vijila Sathyananth,
Shri S.R. Balasubramoniyan, Shri A. Vijayakumar and also Shri R.S. Bharathi, Shri
Tiruch Siva, Shrimati Kanimozhi and Shri T.K.S. Elangovan. I suggest to all these
Members to immediately withdraw from the House as per the traditions and customs

of the House. The House is adjourned to meet after fifteen minutes.

The House then adjourned at twelve minutes past two of the clock.

The House reassembled at twenty-eight minutes past two of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

MR. DEPUTY CHAIRMAN: It is a small request. ...([nterruptions)... Just one
minute. ...(Interruptions)... It is a small request from the Chair again that since

you have been named, kindly withdraw and go outside. ...(Interruptions)... Please.
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The House then adjourned at twenty-eight minutes past two of the clock.

The House reassembled at three of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

REQUEST TO ALLOW THE HOUSE TO FUNCTION

MR. DEPUTY CHAIRMAN: I have just a small request... (Interruptions) Just
wait for a minute. Kindly allow me to speak.... Please go back to your seats and
allow the House to function ...(Interruptions)... IJg 3T AT HEESEERED W{{UT
B TS N gl \_rl'ui-ib_?’:ﬁ? A DY there are several important issues pending before
us. So, my request is, please go back to your seats. I am just requesting you to go
back to your seats. There are several important works to do ...(Interruptions)... X
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SRR TS Hh Gﬁ, ST Minister of Water Resources %, SBT T 91 EREICE I
TEl Y@ | WRER T 8 2 ...(FYH)... 89 foa ff oy & S gdat &=+
% forg IR €1 ...(@EF)... Sir, 1 want to ask why they have not allowed Shri

Nitin Jairam Gadkari, the Water Resources Minister, to give his statement about the

problems they are raising..(Interruptions).. Therefore, I am requesting all of them to
go to their seats. The Government is ready to discuss each and every issue, and
we have very important Agenda with us, including the Proclamation of President's
Rule in Jammu and Kashmir under Article 356 of the Constitution. Please pass that

Statutory Resolution also ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Again, [ will request you to go back to your seats

and allow the House to function. ...(Interruptions)... Then, there is no option.

SHRI Y. S. CHOWDARY (Andhra Pradesh): Sir, you bring the House in order

...(Interruptions)...
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The House stands adjourned till 11.00 a.m. on Thursday, the 3rd January, 2019.

The House then adjourned at four minutes past
three of the clock till eleven of the clock on
Thursday, the 3rd January, 2019.



